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HIGH COURT OF JAMMU & KASHMIR AT SRINAGAR
(Ch ief Justice's Secretariat)

***>k*

ORDER

No: 983 Dated: 26.10,2018
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Upon consideration of genuine representations and in the

interest of administration, following transfers and postings of
ministerial staff of the Subordinate Judiciary of Jammu divlsion are

hereby made:

1. Shri Baldev Rai, Head Assistant/Accountant posted in the Couft of

Principal District & Sessions Judge, Rajouri and Shri Mohd. Ishaq, Head

Assistant presently posted as Nazir in the Court of Principal District &
Sessions Judge, poonch are directed to swap their place of postings.

2. Shri Rakesh Chander, Senior Assistant/Reader posted in the Court of

Munsiff/JMIC, Samba is transferred and posted as Senior Assistant/

Misc. Clerk in the Court of Principal District & Sessions Judge, Jammu

against the available vacancy.

3. Shri Ashutosh Prabhakar, Senior Assistant/Reader posted in the Court
! r, of sub Judge, Katra is transferred and posted as Senior Assistant/

Reader in the court of Additionar District Judge (Bank cases), Jammu

against the available vacancy.

4. Shri Sajid Iqbal Zargar, Senior Assistant/ Reader posted in the Court of
Munsiff/JMIC, Mahore is transferred and posted as Nazir/Senior

Assistant [n the Court of Special Mobile Magistrate, Bhaderwah vice Shri
Bippen Kumar.

5. Shri Bippen Kumar, senior Assistant/ Nazir posted in the court of

Lr)!"rru, 
Mobile Magistrate, Bhaderwah is transferred and posted as Civil
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Cler(senior Assistant in the Court of Chief Judicial Magistrate, Kathua

vice Shri Ravinder Kumar

6. Shri Madan Lal-IV, Misc. Ahlimad/Senior Assistant, pDJ Court, Kathua is

transferred and posted as Nazir/Senior Assistant in the Court of Sub

Registrar, Jammu vice Shri Sunil Kumar Wangoo.

7. Shri Angrez Dass, Civil Clerk/Senior Assistant, Additional District &

Sessions Court, Kathua is transferred and posted as Criminal

Clerk/Senior Assistant in the Court of 3d Additional District Judge

(TADA/POTA), Jammu vice Shri Dewan Chand.

8. Shri Ravinder Kumar, Civil Cler(senior Assistant, CJM Court, Kathua is

transferred and posted as Nazir/Senior Assistant in the Court of

Munsiff/JMIC, Jammu vice Shri Rattan Singh.

9. Shri Sunil Kumar Koul, Criminal Clerk/Senior Assistant, pDJ Court, Reasi

is transferred and posted as Civil Clerk/Senior Assistant in the Court of

Additional District Judge (Matrimonial cases), Jammu vice Shri Daleep

Kumar.

10. Shri Kulbhushan Kalsi, Reader/Senior Assistant, Additional Special

Mobile Magistrate Court, Reasi is transferred and posted as

Reader/Senior Assistant in the Court of Munsiff/JMIC, R.S.pura vice Shri

Darshan Kumar.

11. Shri Sunil Kumar Wangoo, Nazir/Senior Assistant posted in the Court of

Sub Registrar, Jammu is transferred and posted as Reader/Senior

Assistant in the Court of Munsiff/ JMIC, Samba vice Shri Rakesh

Chander.

12, Shri Rattan Singh, Nazir/Senior Assistant posted in the Court of
Munsiff/JMIC, Jammu is transferred and posted as Reader/Senior

Assistant in the court of principal District & Sessions Judge, Reasi vice

{/ ShriRaiKumar.
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13.

14.

15.

Shri Raj Kumar, Reader/Senior Assistant posted in the Court of

Principal District & Sessions Judge, Reasi is transferred and posted as

Civil Cler(Senior Assistant in the Court of Additional District Judge

(Bank Cases), Jammu vice Shri Sandeep Bhat.

Shri Sandeep Bhat, Civil Clerk/Senior Assistant posted in the Court of

Additional District Judge (Bank Cases), Jammu is transferred and

posted as such in the Cout of Additional District & Sessions Judge,

Kathua vice Shri Angrez Dass.

Shri Arshad Ahmad, Reader/Senior Assistant posted in the Court of

Additional Special Mobile Magistrate, Surankote and Shri Muftaza Tariq,

Criminal Clerk/Senior Assistant posted in the Court of CJM, Rajouri shall

swap their place of postings.

16. Shri Dewan Chand, Criminal Clerk/Senior Assistant posted in the Court

of 3'd Additional District Judge (TADA/pOTA), Jammu is transferred and

posted as Reader/Senior Assistant in the Court of Sub Judge, Katra vice

Shri Ashutosh Prabhakar.

17. shri Darshan Kumar, Reader/senior Assistant posted in the court of
Munsiff/JMIC, R.S. pura is transferred and posted as Criminal

clerk/senior Assistant in the court of principal District & sessions Judge

Reasi vice Shri Sunil Kumar Koul.

18. Shri Daleep Kumar, Civil clerk/senior Assistant posted in the court of
Additional District Judge (Matrimonial cases), Jammu is transferred and
posted as Misc. Ahrimad/senior Assistant in the court of principar

Dlstrict & Sessions Judge, Kathua vice Shri Madan Lal_IV.

19' shri Akhter Hussain, copyist/Junior Assistant posted in the Court of 3d
Additional District & Sessions Judge (TADA/pOTA), Jammu and Shri
Mohd. Fareed Batt, Civil Cler(Junior Assistant posted in the Court of

,. Special Mobile Magistrate (Traffic), Jammu shall swap their place of
[l postings.
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Note: a,) The transferees shall complete the pending worlg if any, before they are
relieved and shall properly handover their Charge,

b) Any transfer order, issued by any Ld. Principal District & Sessions Judge of a
district, which r's contrary to this order shall deem to have been superceded
by this order.
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By order.

No.:666-692/Psv

Copy to the:

sd/-
(Jawad Ahmed)

Principal Secretary to
Hon'ble the Chief Justice

Dated: 26.10.2018

1) Registrar General, High Court of J&K at Srinagar.
2) Registrar Vigilance, High Court of J&K at Srinagar.

for information.
3-9) Principal District & Sessions Judge, Jammu/ Bhaderwah/ Kathua/ Rajouri/

Poonch/ Reasi/ Samba.
10) Additional District & Sessions Judge, Kathua.
11) 3'd Additional District Judge (TADA/POTA), Jammu.
12) Additional District Judge (Matrimonial cases), Jammu.
13) Additional District Judge (Bank cases), Jammu.
14-16) CJM/Sub Judge, Kathua/Rajouri/Katra.
t7) Special Mobile Magistrate, Bhaderwah.
18) Special Mobile Magistrate (Traffic), Jammu.
19 -22) M u ns iffl M I C, J a m m u/Sa m ba/ Ma h o rel R. S. p u ra.
23-241 Additional Special Mobile Magistrate, Reasi/Surankote
25) Sub Registrar, Jammu
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26)
27l,

Joint Registrar

Ga

for information and necessary action.rrrvr rrtoLtutt o

lncharge, NIC for uploading in the
Order Book.


